No.GOB(I) 8/2022 HIGH COURT OF KARNATAKA,
BENGALURU,
DATED: 22ND AUGUST, 2023.

NOTIFICATION

In pursuance of this Office Notification of even number dated
20.09.2022 inviting applications through online for filling up of 16
posts of District Judges by direct recruitment in accordance with the
Karnataka Judicial Service (Recruitment) Rules, 2004 and
Amendment Rules 2011, 2015 & 2016, the following 03 (THREE)
candidates are selected in the order of merit on the basis of aggregate
of the marks secured in the Written Examination and Viva-Voce, for

being appointed as District Judges:

s1 Register Claimed Selected
’ g Name of the Candidate Category/ Category/
No. Number
Quota Quota
1 | DJM220034 | KRISHNAMURTHY J.B. Calgi?;]?)/ GM/Rural
2 | DJM220029 | SOMASHEKARA B. SC/ g/l[ral/ SC/Rural
3 | DdM220060 | RAJAKUMARA C. ST/Rural ST/Rural

BY ORDER OF THE HIGH COURT

Sd/-
(K.S.BHARATH KUMAR)
REGISTRAR GENERAL



